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PAPERS LAID ON THE TABLE 

AMENDMENTS TO CENTRAL s.u.m TAX 
(R.IIGIBTRATION AND TtlRNOVER) RULES 

TIle MiDister of FlDallce (8brt 
MorarJI DesaI): I beg to lay on the 
Table, under sub-section (2) of sec-
tion 13 of the Central Sales Tax Act, 
1956, a copy of Notification No. GSR 
1321 dated the 5th December, 1959 
making certain amendments to the 
Central Sales Tax (Registration and 
Turnover) Rules, 1957. [Placed in 
Lib,...",;. See No. LT-I835/59.] 

REPoRTS or ENQUIRY INTO EXPLOSIONS 

The Minister of Works, Rousing IIIld 
Supply (Shrl K. C. Bedely): I beg to 
lay on the Table B copy of each of the 
tollowing Reports: 

(n RPport of enquiry into the 
explosion at Jamuria Bazar, 
AsansQI on the 29th Novem-
b .. r, 1959. [Placed in Libra.". 
See No. LT-1836/59.] 

(ll) RPport of the Commissioner 0' Police, Hyderabad dated 
the 16th December, 1959 on 
the explosion on 13th Decem-
ber, 1959 in a three-stnreyed 
buUding in Begum Bazar, 
Hyderabad. [Placed in Li· 
bra.". See No. LT-I837/59.] 

AMENDMZN'I' TO COMPANIES (CEN'rRAL 
GoVZRNMENT'S) GENERAL RULES AND 

FORMS 

The Deputy Minister of Commeme 
aDd Industry (Shrl Satlsh ChIIIldra): 
On behalf of Shri Kanungo I beg to 
lay on the Table. under sub·section 
(3) of section 642 of the Companies 
Act, 1956, a copy of Notification 
No. GSR 1364 dated the 12th Decem-
ber, 1959. makinl! certain amendment 
to the Companies (Central Govern-
ment's) General Rules and Forms, 
1956. [Placed in Libra.", See No. 
LT-I83B/59.1 

KE8ALA MoNEY U<NDERS RULIB 

The MlDlster of State In the MiDis-
try of Rome Alfalrs (8ul Datu): [ 
beg til lay on the Table, under sub-
section (3) of section 21 of 4:he 
Kerala Money Lenders Act, 1958 .. 
read with clause (b) of the Proclama-
tion dated the 31st July, 1959. issued 
by the President in relation to the 
State of Kerala, a copy of NotificatiOll 
No. B045/59/IA4 dated the 13th Octo-
ber, 1959, published in Kerala Gazette 
containing the Kerala Money Lenden 
Rules, 1959. [Placed in LibraTl/. See 
No. LT-1839/59.1 

KICRALA MINIsTERS' AND SPlI:AKBIl's 
T. A. AND D. A. RuLES 

Shrl Datar: I beg to lay On th,. 
Table, under sub-section (2) of Sec-
tion 10 of the Payment of SaJariea 
and Allowances Act, 1951 read with 
ctause (b) of the proclamation dated 
the 31st July, 1959 issued by the Pr ..... 
sident in relation to the Stew of 
Kerala, a copy of NIltification No. 
G. O. (P) 552 dated the 2nd June. 
1959 published in Kerala Gazette, con-
taining the Kerala Ministers' and 
Speaker's Travelling Allowance and 
Daily Allowance Rules, 1959. rplaced 
in Libra.", See No. LT-I840/59.] 

I,ocATJON OF DRUGS PROJECTS AND 
INTERMEDIATES PROJECTS 

The Minister of Industry (Shri 
Manubhal Shah): I beg to lay on the 
Table a COllY of the statement regard-
ing the location of Drugs Projects and 
the Intermediates Projects. 

There is a small correcti'on on pBgt!" 
2 of the statement. It should be 
Rongo hills in Assam and not Ronge 
hills. [Placed in Lib""TJ/. See No 
LT-I841/59.] 




